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T o u r ism  

/  Shri Ibrahim: 
\SliriD .C .SliM iiuu

Will the Minister of Tnuispoit be 
pleased to lay a statement on the 
Table of the Sabha showing the 
amount of subsidies given to the 
various States during 1955-56 for en
couraging tourist traffic?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): A
statement is attached See Appendix
III, Annexure No. 64]

U n l ic e n c e d  R ad io  T r a n sm it t e r s

327. Chandhori Mohammed Shaffee:
Will the Minister of CommimicatioDS
be pleased to state:

(a) the number of unlicensed Radio < 
transmitters seized by Government in 
1955; and

(b) the number of arrests made in 
this connection?

The Minister in the Ministiy of 
Commonlcations (Shri Raj Bahadur):
(a) and (b). Complete information 
in respect of the States of Bengal, 
Bihar* Bombay, Delhi, Madras, 
Orissa, Punjab and Uttar Pradesh is 
awaited. Of the remaining States one 
transmitter was seized in Saurashtra 
and only one arrest was made in that 
connection.

K a s h m ir  M ail

328. Shri R. K. Gopta: Will the 
Minister of Railways be pleased to 
state:

(a) whether it is a fact that only 
one coach consisting of one compo
site first, second and third class coach 
is attached with 305 Up. and 306 
Down (Kashmir Mail) to run daily 
between Delhi and Patiala Stations;

(b) whether Government are aware 
of the difficulties and inconvenience 
to passengers for want of accommoda
tion in the through coach; and

(c) if so, what steps Government 
have taken in the matter?

The Deputy Minister of RaUwayt 
and Tnmsport (Shri Alagesan): (a)
Yes, one composite first, second and

third class coach runs between Ddhi 
and Patiala by trains Nos. 305/347 
and 348/306.

(b) and (c). There is some over
crowding in the third class accom
modation provided in the composite 
coach but due to the trains conc^ned 
running at present with the maximum 
permissible load, it is not feasible to 
run an additional coach between 
these points for third class pass^- 
gers. The possibility of replacing the 
existing coaches on this through ser
vice with other coaches providing 
a higher proportion of III class ac
commodation is under examination. 
This will be arranged as soon as pos
sible.

D e l h i-Sir s a  P a s s e n g e r  T ra in

329. Shri R. K. Gupta: WiU the
Minister of Railways be pleased to
state:

(a) whether Government are aware 
that 1 BDS, the Delhi-Sirsa passenger 
train on Northern Railway very sel
dom runs to time and is often late by 
hours;

(b) if so, whether Government are 
aware that the late running of this 
train is causing inconvenience to the 
public particul^ly to those who have 
to catch the Ludhiana bound passen
ger train at Hissar; and

(c) the steps proposed to be taken 
by Government in this matter?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
The performance of this train was not 
satisfactory during the period August.
1955 to January, 1956. ♦

(b) Yes.

(c) The following steps have been 
taken to improve the punctuality per
formance of No. 1 BD S:—

(i) Day to day watch on the run
ning of the train at both the Divisional 
and Headquarters' level is being 
maintained.

(ii) Deputing of officers and Ins
pectors to travel by the train to im
prove its running by taking up ddays 
on the spot.




